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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 515/2019

In the matter of:

President, Budhela Welfare Association ...Applicant
Versus
Govt. of NCT of Delhi. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI
POLLUTON CONTROL COMMITTEE WITH RESPECT TO
ORDER DATED 05.08.2019.

. That this Hon'ble Tribunal took up the above referred matter on
05.08.2019 and pleased to issue following directions:

“Grievance in this letter, which has been treated as an
application is against illegal use of the Dussehra Ground Park

in ward no. 20, Vikas Puri, Delhi for commercial purposes...”

. That, site inspection was carried out by the Official of the Delhi

Pollution Control Committee on 27.08.2019 and it was observed:

* Solid waste was observed inside the park and Pigs were moving
and feeding the waste.

e Tent Pipe and other material (Curtains & tables) were observed
for organization the function.

* Solid waste was openly lying at outside of the park, near the
wall of the ground towards community centre of SDMC, Vikas
Puri.

e Cow and Pigs were observed in the said solid waste lying

openly at outside the park.




Copy of the inspection report dated 27.08.2019 alongwith

Photographs are enclosed herewith as Annexure-1.

That, DPCC has issued a letter dated 07.10.2019 to The Deputy
Commissioner, South DMC to take necessary action and provide
Action Taken Report in the matter. Copy of the letter dated

07.10.2019 is enclosed herewith as Annexure-2.

That, South Delhi Municipal Corporation (SDMC) in terms of letter
dated 07.10.2019 has provided Action Taken Report dated
13.11.2019, following are submitted:

i. Dusshera ground park in ward Number — 205, Vikas Puri
belong to SDMC and the same is allowed for booking for
organizing the function.

ii. Regarding sanitation works, it is submitted that a regular
sanitation work around the park and in the areas are

undertaken by SDMC.

Copy of the Action Taken Report alongwith photographs dated

13.11.2019 is enclosed herewith as Annexure-3.

The present status report may kindly be taken on record, as cause of

action does not survive any more hence, matter may kindly be

disposed off.

(Dr. C@mqi

Sr. Environmental Engineer




ANNEYxURE-1

Inspection Report

Sub: - OA No. 515/2019 “President Budhela Welfare Association Vs GNCTD.

Vide order of Hon’ble NGT “Let the Delhi Pollution Control Committee (DPCC)
look into the matter, take appropriate action in accordance with law and furnish
a factual and actionteken report in the matter within one month by email at
iudicial-ngt@gov.in. “

As per order of Hon’ble NGT Dated 05.08.2019 inspection of the Dusehra Ground,
Vikas puri, Budhela Village, Delhi was carried out by DPCC Officials on 27.08.20109.
It was observed during inspection that:-
* Solid waste was observed inside the park and Pigs were moving and feeding
the waste.
® Tent Pipe and other material (Curtains & tables) were observed for
organizing the function.
® Solid waste was openly lying at outside of the park, near the wall of the
ground towards community centre of SDMC, Vikas Puri.
e Cow and Pigs were observed in the said solid waste lying openly at outside
the park.
|

\

(K. Kumar)
AEE (DPCC)

KRISHAN KumaAR
AEE
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ANNERUAE-)
By Speed Post

DELHI POLLUTION CONTROL COMMITTEE

DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELH])
4", 5"& 6™ FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-G
visit us at : http://dpce.delhigovt.nic.in

F. No. DPCC/CMC-TUNGT/2019/35S™ | Dated: ¢/u [t 7

To,
The Deputy Commissioner,
South Delhi Municipal Corporation (South West Zone),
Near Dhansa Stand, Najafgarh,
New Delhi- 110043

Subject: - Order passed by Hon’ble NGT dit. 05.08.2019 in OA No. 515/2019 “President, Budhela
Welfare Association Vs. GN CTD”.

Sir,

This has reference to order of Hon’ble NGT dated 05.08.2019 in OA No. 515/2019 “President, Budhela
Welfare Association Vs, GNCTD” against illegal use of the Dusshera Ground park in ward no. 20,
Vikas Puri, Delhi for commercial purposes.

In compliance of the Hon’ble NGT order dated 05.08.2019, inspection of the Dusshera Ground, Vikas

Puri, Budhela Village, Delhi was carried out by DPCC officials op 27.08.2019. The following
deficiencies were observed during the inspection:-

® Solid waste was inside the park and Pigs were moving and feeding the waste,
® Tent pipe and other material (Curtains & tables) were observed for organizing the function.

® Solid waste was openly lying at outside of the park, near the wall of the ground towards
community centre of SDMC, Vikas puri.

* Cow and Pigs were observed in the said solid waste lying openly at outside the park.

In view of above, you are requested to take necessary action and provide Action Taken Report to this
office within 15 days, so that Hon’ble NGT could be apprised,

NDOH : 21.11.2019

Yours Sincerely,

3 i
-,?V- L)
Eoee =
‘ (Dr. Chandra Prakash)
0} g

Incharge, CMC-II
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SOUTH DELHI MUNICIPAL CORPORATION
OFFICE OF THE ASSTT, COMMISSIONER/wz
NEAR SHIVAJI COLLEGE, SHIVAJI PLACE, Ray. GARDEN
NEW DELHI-110027 S

No: AC/WZ/SDMC/2019/D- 17o

To,
Dr. Chandra Prakash
Incharge, CMC-11
DPCC

515/2019.
Sir,

This is in reference to your letter no. DPCC/CMC-II/NGT/2019/8953 dated
07.10.2019 |

In this connection, following are submitted:

(1) the said Dusshera ground park in ward No.-20S, Vikas Puri belong to
SDMC and the same is allowed for booking for organizing the functions.(copy of
the booking receipt is enclosed). |

(i) Regarding sanitation works, it is submitted that a regular sanitation work
around the park and in the areas are undertaken by SDMC. The recent photograph
is also enclosed for the reference,

This is for your kind information and necessary action please.

paret>

Asstt, Cmﬁm%ssimer
West Zone, SDMC
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